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Thia the 12th day of Novemher,
HOM'BLE SH. KUIDIP SINGH, MEMBER ()
HON'BLE SH. M. P.SINGH, MEMBER (A)

1. Uninn aof India
Thorough ita Secretary, .

Miniatry of Informatinn and Broadnasting,

Shagtri Bhawan., New Delhi.

A

The Director General,
All India Radio,
Parliament Street,
New Delhi.

o

The Directar General, (Daacrdarshan)
Noordarshan Bhawan,

Coperninus Marg,

Now Delhi.

(By Advocate: Sh. S . M. Arif)
Veranus

1. The Association of Radio & Televigion,

Enocinecering Kmnlaovees,

2002

Reviow

Miniatry of information and Broades=ting,

31

Reprenented by Shri R. Das zupta,
R/ K-20582, Chittaranjan Park,

Mow Dethi-19.

[

Shri Rana Shamsher Singh,
S/a Shri Chandra Moleshwar Singh,

Kumar

3. Shri Vageah
tah Pragad,

N -
S/o Jaga

h rupta,
8/e Shri 0P, Gunta.

w

Shri k. K. Sharma,
S/¢ Shri ¢, Sharma.

6. Shri Kuldeep Hhan
S/n Shri Shyvam l.al Hhan.

~J

Shri K.P. Singh,
870 Shri Ram Sharan.

(By Advacate: Ma. Meeny Mainee provy for
Sh. B.Y. Mainee)
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By Sh. Kuldip Singh, Member ()

Since RA-88/2002 was tiled on the hagia of the

whinh was pending in appeal hefore the Hon ' hls Sunprame oy

in a SLP.  the =said Si.P has heen dismiaaead. $n the jucgnesh

af the sarlier Court atands upheld. 8o there ia no ground for

RA. Henpe thig RA has hecome infructunus and iz diamningde

fravyt soaann® 4 Ny
1 '-.li.‘ ROMEST L I oz

time L0

2. Reapondents Aare allowed 2 months

-he QA from today.
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